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LOK SABHA

Friday March 3, 1978/Phalguna 12,
1899 (Saka)

The Lok Sab ha met at Eleven of the 
Clock

[Mr. S p e a k e r  in the Chair]

OBITUARY REFERENCE

MR. SPEAKER: I have to inform the 
House of the sad demise of Shri Bashir 
Ahmad, a sitting Member of this 
House representing Fatehpur con­
stituency of Uttar Pradesh. He passed 
away at Allahabad on the 2nd March, 
1978 at the young age of 52.

Shri Bashir Ahmad was a very 
amiable and pleasing personality. An 
eminent lawyer and educationist he 
was author of a number of books and 
associated with a number of educa­
tional and social institutions. A force­
ful speaker, he used to take active 
interest in the proceedings of the 
House. In 'his untimely ^death the 
House has lost a promising parlia­
mentarian.

We deeply mourn the loss of this 
friend and I am sure the House will 
join me in conveying our condolences 
to the bereaved family.

The House may stand in silence for 
a short while as a mark of respect to 
the departed soul.

The Members then stood in silence 
for a short while.
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